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CALLING ATTENTION TO A
MATTER OF URGENT PUBLIC
IMPORTANCE

The Acute Drought conditions fn
Rajasthan Bihar, Uttar Pradesh,
Haryana, Punjab ang other parts

of the Country
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Sir, I call the attention of
Minister of Agriculture and Rural
Reconstruction and Irrigation ang
Civil Supplies to the acute drought
conditiong in Rajasthan, Bihar, Uttar
Pradesh, Haryana, Punjab and other
parts of the country and the steps
taken by the Government in this
regard.

THE MINISTER OF AGRICUL-
TURE ANp RURAL RECONSTRUC-
TION AND IRRIGATION AND
CIVIL. SUPPLIES (RAO BIRENDRA

the
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SINGH): After al], my attention has
been called. One hour everyday in
the List of Business should be sét
aside for points of order and one
hour for noise, free for all. That will
help the House transact some busi-
ness....

SHRI RAMAKRISHNA HEGDE:
(Karnataka): Is it a reflection on
the House or a reflection on the con-
duct of the Chair? .

SHRI NARASINGHA PRASAD
NANDA (Orissa): What makes him
to make that statement? That state-
ment should not be on the record,

SHRI RAMAKRISHNA HEGDE:
It must be expunged,

RAO BIRENDRA SINGH:
suggestion for everybody....

MR, DEPUTY CHAIRMAN: It i a
suggestion for all,

SHRI RAMAKRISHNA HEGDE:
Then let him move a motion that an
hour should be devoted for noisy pro.
cedure and for points of order,

.RAO BIRENDRA SINGH; Sir,
this year ¢he monsoon  arrived
over Kerala two days earlier on
the 29th May. It was-however, delay-
ed by over 10 days in the Central and
North East India but broke on time
in the North-West region.

2. The cumulative rainfall from the
1st June to the 2nd September 1981
wag normal or in excess in 31 out of
35 Meteorogical Sub-Divisions. The
deficiency was in the North-Eastern
part, hills of UP,, West Rajasthan and

Marathwada,

3. While the cumulative rainfall
flgures were very satisfactory, dis-
tribution ot the rainfall especially
during August 1981 has been rather
erratic over the North-West India.

It is a

4. During the five weeks ending
the 2nd September 1981, West Rajas-
than haq deficient or scanty rainfall
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in four weeks while East Rajasthan
had three weeks of deficient or scanty
rainfall,

3, The cumulative rainfall in Har-
yvana till the 2nd September, 1981
was 27 per cent more than the nore
mal. However, the regions hag been
having a continuocus spell of deficient
or scanty rainfall for the last four
weeks, )

¢. Rainfall in Punjab taken as a
whole has been normal, but seven out
of twelve districts had deficient rain-
fall. Of the five weeks ending on 2nd
September, Punjab had deficient or
scanty rainfall in four weeks with
two continuous dry spells of two
weeks each.

7. The cumulative rainfall in Bihar
has been normal and ne part of the
State had a continuoug dry spell of
more than two weeks,

8. Barring the hills, the cumulative
rainfall in resy of Ultar Pradesh has
been normal ang 35 districts had nor-
ma] or excess rainfall Howevér,
Western Uttar Pradesh had four con-
secutive weekg of scanty or deficient
rainfall during August,

9. Senior Officers of the Department
had been sent to the various States
to assess the condition of the Kharif
¢rop and the indications are that bar-
ring Rajasthan,,Punjab, Haryana and
Western Uttar Pradesh, the Xharif
.production in the rest of the ‘country
is likely to be normal. West Bengal
1s expecting a recory Kharif produc-
tion during the seasorn,

10, The continuoug dry spell in the
North-Western region during August.
September this year is causing mojs.
ture stress to the standing Kharif crop
especially in the -ain-fed  areas,
Fortunately, the paddy crop in Pun-
jab and Haryana, which  between
them contribute about 61 per cent of
the total rice procured by the Gov-
ernment is irrigated to the extent of
92 per cent to 98 per cent, All efforty

P~
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are being made to avoiq damage to

’?‘;‘\the paddy crop by providing irriga-

tion through canalg and tube-wells,

11, Agricultural Production Com-
missioners/Agriculture Secretaries
of important paddy growing States
were addressed in this regarq by
Agriculture Secretary on August 26,
1981. This was followed by telex to
Chief Secretaries of the deficient rain.
fall States on August 27, 1981, I have
myself sent a telex message in this
regard to Chief Ministers of Punjab,
Haryana andg Uttar Pradesh on the
8th September, 1981, Chief Secre-
taries of rain deficient States have
again been addresseq on detailed
action pointg on the 10th September,
1981, ’

12, In Haryana the State Govern-
ment has imposed power cuty on
various categories of consumers and
power is being made available for
agricultura] purposes for 12-14 hours
each day in paddy areas and 6-8 hourg
in non-paddy areas. The Govern-
ment of Punjab has decided to make
power available for agricultura] pur-
poses for 12 hours each day =as
against 8-10 hours earlier. Every
effort is being made to ensure unin-
terrupteq supply by saving power
from other sectors, Government of
Uttar Pradesh has issued instructions
for release of power for agricultural
purposes for 8 hours per day as
against 5 hours supply earlier, In
Rajasthan power is being released for
agricultural purposes for a minimum
of 14 hours a day without any power
cuts or restrictions,

13, A request was received from
Rajasthan on the 2nd September, 1981
for an immediate release of 7,000
cusecs of extra irrigation water from
the Bhakra-Beas reservoirg to save
the standing Kharif crop nearing
maturity. A directive wag issued by
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the Government of India on the 9th
September, 1981 according to which
Rajasthan would get about 4,300
cusecs more till the 20th September,
1981, The disribution given in the
directive for Rajasthan canals of the
Bhakra and 'Beas systems is as fol-
lows: —

10,300 cusecs through Rajasthail fee-
der and Bikaner canel (Gang canal).

945 casecs via Tail Sirhind feeder.

500 cusecs via Haryana channels.

Total: 11,74 cusecs against 7,300
cusecs which Rajasthan was receiv-

ing before the directive.

This will help Rajasthan to save crops
in over 8 lakh acreag of canal irri-
gated areas on the Rajasthan cansl
and the Bikaner (Gang) canal.

14, Prospects of the standing Kharif
crops will depend very much on the
rainfall and availability of irrigation
water in the remaining period of the
South-West monsoon, Twelve officers
have been sent to different affected
areas for an on the spot study of the
position of supply of power, diesel,
irrigation, water and other agricul-
tural problems,

15. I may mention in this context
that deficient rainfall is confined only
to the North-Western areag and the
overall rainfall in the rest of the coun-
try has been normal or in excess of
normal with prospects of satisfactory
crops. Even in Punjab and Haryana
paddy crop can be saved with the
life saving irrigation for which all
possible steps are being taken by the
Central and the State Governments.
The Prime Minister herself is seized
of the situation which is being moni-
There has been
welcome rainfall in some parts of
Eastern and Central Uttar Pradesh
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during the last fey days and it is
hoped that it will progress further
to the West. ’

SHRI JASWANT SINGH: Mr. De-
puty Chairman, I consider it my mis-
fortune that this is the third time
that I am confronting the hon. Minis-~
ter on the same subject in the last
nine months. I do not enjoy doing thig
but because of the unprecedented si-
tuation which is being faced by the
country I am perforce raising this
matter again. I will confine myself
to Rajasthan. In Rajasthan we are
facing this situation consecutively now
for the last three years. In 1979 about
31,000 villages were affected. In 1980,
21,000 villages were affected and once
again a similar number of villages are
affected by drought. That means that
for the last threp years on an average,
about two-thirds of Rajasthan  hag
been facing drought. In same areas,
therefore, it is the third consecutive
year where such g situation is being
faced. The State Government has
barely been able to raise their head
from tne uprecedented flood situation
which was faced by the capital city
and surrounding areag following a
cloud-burst there. There are five items
that are in short supply, namely,
food, fodder, power. drinking water
and finally finance,

Let me take question of food first,
I will quate from Government of Ra-
jasthan’s own paper which says that
due to a drastic cut in the allocation
of foodgrains in Rajasthan, from so
many metric tonnes tq so many me-
tric tonnes and due to the disconti-
nuance of the food for work pro-
gramme, the demangd fqr foodgrains in
the fair price shops has gone up. It
goes opn to illustrate the point by giv-
ing the example of Barmer and Jaisal-
mer, where the allotment of wheat as
against the requirement of 2.000 me-
tric tannes was only 800 metric tonnes
and as against 3,000 metric tonnes of
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requirement, the allelmen{ was only
600 metric tones. This conclusively
goes o show that except imported
edible ail, the allotment of all other
essential commodities to Rajasthan is
much less than the minimum require-
ments even as compared to the neigh-
bouring States of Qujarat, Madhya
Pradesh, Harfyana and Punjab. The
number of fair pricg shops that ere
available in Rajasthan work out te
one per 3,364 of population on an
average, The allotment of foodgrains
has been reduced tq one kg. of wheat
to a family of four per month| Now.
on one kilo of wheat a family af four
cannot survive. Sir, T have perforce
to rush through my points and I will
nat give you an opportunity to ask
me to finish quickly. .
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SHRI JASWANT SINGH: There is
then the question of power which the
honourable Minister has mentioned.
There is a recurring zand acute short-
age of power which Rajasthan has
been facing for the last two year’s or
so. Now, when you nave a situation
of failure of mansoon compounded by
an uncertain power situation, I think
the figure given by the honourable
Minister—a certain figcure has been
given by the honourable Minister—is
regrettable, I would say with due hu-
mility even misleading, There is a
situation obtaining in Western Ra-
jasthan where the industrialists are
now thinking in terrns of shifting
whatever small industries are there,
to other places and they are thinking
in terms of moving to Gujarat and to
other areas. Whatever power-based
irrigation sources arp available in
West Rajasthan cannot operate be-
cause the supply of power is not
certain or is not available at all. I
will, at the end af what I have to
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gay. raise a few gpecific questions re-
ting to power also.

Now, Sir, I will take up the ques-
tion of funds. There is already in
Rajasthan an overdraft situation to
ithe extent of about Rs. 75 crores
There is a provision whereby the
Plan allocations for the Sixth Five
Year Plan can be drawn as advances
when such a natural calamity is faced
by a State. I would submit through
you, Sir, to the Government tiat a
situation hag arisen in Rajasthan
wherein over the last three successive
JYears so much would have been taken
as advances out of the Plan alloca-
tions that by the end of the cutrent
year there would hardly be anything
left for the State of Rajasthan as
Plan funds. I would like to make a
cubmisgion through you, Sir, to the
honourable Minister, We have a fund
known as the Drought-Prone Areas
Fund. I would like to make a strong
plea that whatever help is given to
Rajasthan, either by way of drought-
prone areas fund or additional help
under article, 282, be treated as grant-
in-aid, because Rajasthap is facing an
unprecedented situatian. Now, Sir
let me take up the question of fodder.

I have, on an earlier occasion, men-
tioned this. Rajasthan is egsentially
a ‘pashu-pradhan’ State and the
wealth of Raasthan is not in agricul-
ture, It is more so in the case of West
Rajastahn. Its economy is dependent
on animal husbandry and, today. Sir,
1 say it with a due senge of responsi-
bility that we are facing a situation—
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It ig the middle of September now.
There are ng routes which have been
laid down over which migration can
take place, Last year, I had again to
mention about the need for opening
fodder banks, There are no fadder
banks and there are no routes where
these can be opened. There iy noth-
ing as far as preservation of animal
wealth in this region is  concerned.
This is a matter of utmost importance
and I would, through you, Sir, at-
tempt to make a strong plea to the
honourable Minister; Please take it
up as a matter of life and death for
the agriculturists of West Rajasthan.
I will come to an equally important
matter, and that is the question of
drinking water. (Time Bell rings)

242
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It is an unprecedented situation as
far as the villages of West Rajasthan
are concerned. I would particularly
highlight this point becauge it is the
third year in succession and there is

a limit to the tolerance of the people,
of how much they can put up with.

I will raise three or four very spe-
cific questions. I think I have had oc-
casion to submit earlier that we have
a tendency to face these problems
when we are actually confronted with
them. I have had occasion to mention
thig last time also. We have to have
a long-term planning and salution
for such natural calamities which are
confronted by one part or India or
another. Now there has been a sug-
gestion foy a Joint Control Board of
Thien Dam. It has been under consi-
deration of the Government for a
long time. What decision has been
taken on that? Why has the decision
about the Joint Control Board not
been implemented so far?

There is the question of Nathpa
Jhakri. Would the Government give
an assurance to the people of Ra-
jasthan that as far as Nathpa Jhakri
is concerned, this would be taken up
as a matter to be resolved by the
Central Government, keeping in mind
the interegts of Rajasthan? The Pun-
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jab Reorganization Act i3 nearly 13

yearg old. Now this Act provides for jpm -«

tne Bhakra-Bias Management Board.
Thig is an Act which hag not yet been
implemented,

I mentioned these three or four
pointg because they are directly re-
lated tq the question of problems of
Rajasthan. May we expect that the
Central Government would implement
these?

RAO BIRENDRA SINGH: Sir, I
hope the hon, Member appreclates -
what we have done so far for Rajas-
than. There hag certainly been very .
acute misery on account qof consecu-
tive drougnt for three years since
1979. It is rather unfortunate. But
the matter has been discugsed o
many times in this House, and what
the Central Government can do is to
provide relief in case of drought, the
take up long-time meagures for mitl-
gating the misery, by extending irri-
gation and provision for drink'ng
water in the drought prone areas. All
this nas been done in the past. The
hon. Member knows that within the
lagt year. on three occasions relief
assitance has been given by the Cent-
ral Government for drought to Ra-
jasthan, It wag Rs. 20.10 crores in
the pre-monsoon period of 1980-81.
Then, again, a sum of Rs. 20.20
croreg has been given in the post-
monsoon period of 1980-81. And, ncw,
this year, in the pre-monsoon period,
that is. after April 1981, another sum
of Rs. 33.92 crores hag heen sanc-
tioned for Rajasthan. In the matter
of drinking watey supply also, subs-
tantial amountg have been given.
During the year 1980-81, under the
Minimum Needs FProgramme, Rs.
14,15 crores were allotted. Then
again, a sum of Rs. 14.15 crores was
allocated in the year 1981-82. ynder
the Accelerated Rural Water Supnly
Programme, a sum of Rs. 6.16 crores
was given during the year 1931-83
and another Rs. 1 crore have been
provided now. Central agsistance
amounting to Rs. 11.69 croreg have
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been given for water gupply schemes

“\and for meeting the emergency needs
during 1980-81 and another Rs. 7.65
crores have been provided for the
year 1981-82. These are substantial
amountg considering that we have 10
look after so many drought-prone
areas throughout the country from
year to year. We have provided rigs
in Rajasthan and at present there
are 101 rigs working for providing
tubewellg for water supply in the
villages which have been suffering
from scarcity of dgrinking water

As regards foodgrains. the bon.
Member would appreciate that at
times we cannot fully meet the de-
mands from the Stateg, We experienc-
ed this year that in spite of repeated
instructions from the Central Gavern-
ment, the Rajasthan Government took
no action for procurement of any
foodgrains with the regult that we
feel that most of the foodgrain
that was produced in Rajasthan was
taken out of the State. That may be
responsible for tne gcarcity ¢f food-
grains being  experienced in  that
State. On our part, we are allocating
20,000 metric tonnes of wheat per
month for the Public Distritution
System and 5,000 tonnes of rice every
month. Under the National Rural
Employment Programme or Foud for
Work Programme ag it was known
previously, in addition to 5,800 tonnes
of foodgrains which was the carry-
over from the previous year, 4,000
tonnes more have been allocated
during these two quarters in this
year. A cash assistance of Re. 2.34
crores for National Rural ¥Employ-
ment Programme hag also been given
tq the State,

These are some of the measureg
that we have taken. Fortunately the
Jater report is that there wag a little
rain in some of the areas which very
badly needed it, from 9th to 13th
September. Bikaner had one centi-
metre of rain. Jodhpur also had some
slight rain. Mount Abu had one cen-
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timetre of rain. I agree that this raim
will not help the people to save the
crops 1n Rajagthan. As I have said in
my statement to the Calling Atten-
tion, we have been able to take im-
mediate actian for release of larger
quantitiegs of water for Rajasthan
through larger releases from Bhakra
and Beag dams and the augmentation
of irrigation water from 7300 cusecs
to 11745 cusecs is a substantial in-
creage. We hope that mare than 8
lakh acres of land will be irrigated
with this. As the hon. Member
knows, drought is a recurring feature
in Rajasthan and probably the only
permanent relief that we can look
forward is the relief that wauld come
after the completion of the gecond
phase of the Rajasthan canal for
which we are taking action and the
Planning Commission has allacated
sufficient funds. Ag I said earlier, .to
our mind, the supply of foodgrains to
Rajasthan is fair, although the hon.
Member may nat agree with me. But
in May, there was an allotment of
20.000 tonneg of wheat whereag the
off-take for the public distribution
system by the Rajasthan Government
was only 12,000 tonneg. In June. the
allocation was 15,000 tonnes but the
State Government lifted 16,000 tonnes.
Now, for this month, we have gagain
increaseq it to 20,000 metric tonnes
per month I hope with this allocation
there will be some relief provided but
I assure the hon Member that in
spite of the attitude of the Rajasthan
Government in the matter of procu-
rement. we shall not allow the people
to suffer and we ghall see that subs-
tantial quantities of foadgrains are
allocated to the State so that the peo-
ple do not starve,

SHRI SYED SHAHABUDDIN (Bi-
har): Mr. Deputy Chairman, Sir, I
shall not dilate an the situatlon in
Rajasthan, I think, the situation there
is indeed sad to the point of even
tragic and calamitous. But the situa-
tion in some other parts of the coun-
try, I think, ig also full of forebodings,
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_pasticularly in some 30 districts of
wegtern Uttar Pradesh, in some parts
of Bihar, in some parts of Haryana
and Punjap where they say that the
standing crop has been ruined to a
very large extent. Ang even in the
Southern parts like the parts of Ma-
rathwada, Karnataka, three quarters
of Tami] Nadu and in some partg of
Andhra Pradesh, the drought has
affected their economies very badly
and the people are under a situation
of stress, :

Now, Sir, I find that the Minister
hag very ably pointed ocut the raln-
fall picture. But, as you know, Sir,
from. az meteorological point of view,
there js a droughat cycle. The cycle
varies from one part of the country to
anotner. In Agsam, perhaps, the
drought cycle is 25 years. But in some
parts of Rajasthan, the drought cycle
is normally two to three years. Naw,
the bagic question is that of managing
our water-shed system, the water
that is conserved wunder the soil.
How do we conserve the rainfall?
And how do we make it agvailable at
the appropriate time? In thig con-
nection, Sir, I refer to the drought-
prone areas develapment programme
which was supposed to have covered
one-third area of the country, about
200 million people and raughly 100
million heads of cattle. Therefore, §
would like to know from the hon.
Minister about the progresgs of this
long-term programme  which was
brought in under the title of drought-
prone areas development programme.
T am told, Sir, that the implementa-
tion of thig programme was handed
over to private registered gocieties
and they were called distriet rural
development societies. T am told, Sir,
that the National Instituta of Rural
Development have recently braught
out in a Report that the implementa-
tlon of this programme by these go-
cieties has not been very hopeful and.
therefore they have suggested that
the management of the water-shed
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system and the conservancey of rain-
fall must become 3 part of the inte-
grated rural development programine
managed through the panchayats
and the blocks. 1 would, therefore,
Yike to know from tne hon. Minister
whether he would review the proce-
dure for the implementation of the
drought-prone  areas development
programme, and whether the Govern-
ment would consider it, Sir, I find at
page 15 of this Report that the Primée
Minigter herself is seized of the situa-
tion. At parg 11, it has been men-
tioned that the Minister himself sent
2 telex message in fhis regard to the
Chief Ministers of Punjab, Haryana
and Uttar Pradesh. There are reporis
about the various ather commumica-
tions from the Centre to the States.
But I find no mention here at all
about any communication recelved
fram the State Governments to  the
Centre, whether on their gwn  ini-
tiative or in reply to the mesgages
from the Central Government. I
would presume that all these States
which 1 have mentioned do not have
adequate resaurces which will en-
able them to meet the situation on
their own, Their regources are in-
adequate and surely it is my pre-
sumption that these State Govern-
ments have asked the Central Gov-
ernment for asgistance in fund, in
cash, in kind, and through financial
assistance as well as through eauip-
ment. I would like to know, therefore,
detailg of this assistance required by
the State Governmentg and the res-
ponse of the Central Government
thereto. I feel hig sending teams of
officials to these areas is not enough
and, perhaps, the Minister himself
should visit these areas. One fAn%l
point T would like to know is that
keeping the present situation in mind,
what is hig latest forecast of the

kharif crop. As we know, in 1980, the
kharif crop was 54 million tonnes in
the case of paddy. 1 would tike to
know what the prospects thig year
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aje. 1 would like to make one last
point and there 1 would supplement
what my distinguished colleague has
pointed out, namely, that The Govern-
ment of India should look into the
possibility of creating”a system for
disaster management. After all, some
part of the country or the other is
affected by drought or floods from
year to year. Therefore, there should
be adequate assistance, as he mention-
ed like fodder banks, foodstocks and
even drilling rigs, so that at the time
of drought you do not have to ask
them or make a survey but that you
should be in a position to extend im:
mediate assistance to the affected
States.

RAO BIRENDRA SINGH:  Sir, it
is not only communications from the
Centre with which we are satistied;
we keep on monijtoring the progress
and implementation of the Central
Government’s directiveg and instrue-
tions by the States. Already 12 offi-
cera have been deputed to visit various
States. Even the Secretary (Agricul-
turey visited only the other day paris
of western UP. to see for himself
whether electricity as promised by
the State Government was being actu-
ally provided to the farmers. Similar-
ly, officers have gone to other States.
We also want to see whether the
quantity of water for canalg is also of
the order that has been decided by the
Government of India, and what is
necessary. We keep on checking, We
do not expect the State Governments
to write back to us ag to how far they
have implemented the instructions. We
take it for granted that whatever in-
structions have been given are being
followed; unless, of course, we find
through our own means or from com-
plaintg from hon, Members and other
sources that in a particular State
things are not what they should be.

The hon, Member wants to know
what procedure for Drought Prone
Areas Programme # being adopted. As
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I have already said, Sir, in fact, we
are sure that the only remedy in
India ig fo extend irrigation to dry
areas. That ig being done and special
attention is being paid in the matter
of irrigation to drought prone areas.
Even certain norms as regards cost
benefit ratio hag been relaxed in res-
pect of drought prone areas and the
percentage of area under irrigation is
steadily increasing in drought prone
districts as compared to previous years
and also ag compared fo the average
percentage under irrigation in each
State.
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SHRI SYED SHAHABUDDIN: Sir,
my question was what mechanism is

- being followed for the implementation

of this programme: whether it is the
district rural development societies
or integrated rural development pro-
gramme, managed through blocks
and panchayats.

RAO BIRENDRA SINGH: Drought
management is the responsibility of
the States, so also ig the implementa-
tion. We are following a certain pat-
tern of assistance over the years for
providing relief to the States. For the
present drought conditiong we have
not received any reportg Irom the
States for assistance. No memoran-
dum hag been received from any
State. And it is only on asking by
the Stateg that out of the margin
money that has been provideq that
the State Government ig not able to
provide asgsistance for drought or for
floods that the Central teamg visit and
recommend to the Government special
assistance,

The hon. Member also asked about
crop prospects for kharif. T would
not like to hazard a guess in this res-
bect. Our target for paddy produc-
tion for rice in this year wag put at
58 milliop tonnes. But, as I said, it
can only be a guess, which 1 would
not like to make. In spite of prevail-
ling drought conditions last year, last
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year was also not a very good year
climatically and from the point of view
of rainfall, large areas had received
insufficient rain, but we could produce
54 to 56 million tonnes. Farm esti-
mates have not yet been received.
And we hope that in spite of these
conditions in various parts of the
country, we shall still be able to
achieve our targets

SHRI V. B. RAJU (Andhra Pra-
desh): Sir, The Calling Attentlon
notice has requested the Government
to say not only about the States speci-
fically mentioneg but about other
parts of the country also; 1 do not
know why the Minister ¥ids Zhosen
not to say anything about the other
parts. He has only said about the
north and north-west areas. 1 would
be happy if he could throw some
light on the situation in penisular
India also.

Sir, he gays the States have not re-
quested for it. But my information
is, Stateg like JKarnataka, Andhra
Pradesh and Tamil Nadu aleo have
drought-affected areas; some pockets
are there which are drought-affected.
But since he has said much about
Rajasthan, T would like to conliné my-
self only to that area for my inter-
vention. Sir, my friend Mr. Singh
raised the question of fodder but the
Minister has chosen not to say any-
thing about it. I would suggest that
Suratgarh Farm could be considered
to be used fully for growing fodder.
Now, what are the problems in
drought areas? First iy the problem
of drinking water. The cattle not only
requires that but also fodder. But
transportation of fodder ig very diffi-
cult sometimes; it is not ag easy us
the foodgrains to be transported. I
would like the Minister to throw some
light on that point and also on drought
eonditions, with particular reference

to States like Andhra Pradesh, Tamil
Nadu and Karnataka,
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Then, Sir, drought,
are all natural calamities. We have
got before ug some records of a cen-
tury by which it is found that there
are certain partg which aye chronic
with regard to drought; there need
not be much attempt to discover it;
it is all on records. Now, taking that
data into account ag the basis, as Mr.
Shahabuddin also suggested, can we
have some permanent mechanism?
The Minister actually shelved it say-
ing that it is a Stale subject; no doubt
about it; but in fact, our Parliament_
discusses only on State subjects, and
not much about union government
affairs. Anyhow, since it relates to
human lifg and ardmal lite, we are
very much concerned, because we
come from those arcas. Therefore,
can it be thought in terms of constitu-
ting a permanent Natural Calamities
Relief Authority, a statulory authority,
taking powers from the States to im-
Plement the measures? State Govern-
ments may also be brought into the
picture, The State Governments
could create rertain permanent facili-
ties and make certain arrangements,
in order to minimise the damage.
Forewarned is forearmed.

Unfortunately, Rajasthan has been
the victim of the two calamities—flood
and drought.
the most calamitous happenings. So,
for all these things, advance prepara-
tion is necesfiry. It is not merely
a question of relief, or some payment
by way of assistance or some such
thing. It is a question of taking up
this matter seriously on a permanent
basis. For that, a permanent depart-
ment, a permanent mechanism is re-
quired. Even advance medical faeili-
ties may be necessary. Therefore, can
the Government think in terms of
creating a permanent agency in regard
to the chronic areas; flood-affected
areas are also chronic areas? May I
request the hon. M}nisterr to throw
some light op this al§0?

flood, cyclon¥~—*

This has been one of

-
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1 have
not mentioned the Southern States, be-
cause, the drought conditions now
prevailing are only in the four States
of UP. Punjab, Haryana and Rajas-
than. The rest of the country ig Te-
ported to have received norma] rain-
fall, or excess rainfall. Andhra Pra-
desh and Karnataka were also provid-
ed relief in the pre-mcusoon period of
1981-82. Andhra Pradesh wag given
a Centra] assistance of Rs, 26.25 crores.
Karnataka was given an assistance of
Rs. 8.06 crores. Tamil Nadu was
given Rs. 48.90 crores. This wag dur-
ing 1981-82. For this current period,
as I said, we have not received any
request from any of the States, The
hon. Member mentioned about the
Suratgarh farmi. This inereased irri-
gation, water supply, will very much
benefit the Suratgarh farm. This
recejves water through the Rajasthan
Canal and we hope, the fodder re-
quirements will be looked after. Raja-
sthan received, for fodder alone, Rs.
1.95 crores, during the pre-monsoon
period of 1981-82. Even in the pre-
vious year, it had received Rs. 1.49
crores, We have a break-down of the
various sectors. But I would not like
to waste the time of the House. For
cattle fodder, drinking water, em-
ployment generation and so on, under
the mon-Plan and Plan programmes,
we make definite allocations for look-
ing after all thege thirigs.

SHRI V. B. RAJU: Sir, he has not
answered about the moet important
matter which I had asked. What
about setting up a permanent statutory
Natura] Calamities Relief Authority,
which wil] deal with preparations for
meeting any damage which may be
caused?

RAO BIRENDRA SINGH: All these
things are being considered by the
G.Overnment of India from time to
time. There has been some thinking
on this subject. But for the fime bé-
ing, we have not taken afiv decin
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in this regard. We think, the existing
mechanism is working properly and
we want to improve it wherever pos-
sible,

T o) qeaqeet whae (I IRA)
wrgax, 9 qe & f5 sy oY
fgrgeara &1 fwara mrame & wX&
AT T M F1E ¥F qE w7 AHAAT
Tl Y g BW ¥ SFeq AG gA
tfy fg a@ & ag & ax @
9Z0 4 gY gar 9« qrar g fF AW
HITA B F AT F oA T T &Y
FeTar g Far g fF qwa =g,
afpr qg & FIed gy G Y FE
FaFT T @ ¢ faaw g
TJT 9T BT TTEAT K1 AT qF | ¥H
i ¥ wgadAr & gUaET g8
Agw wTE F gafedien fehivaT
Y UAFORT ¥ gw fWR dar
F ¥ ¥ Fgar fs Adr & IR
@ | AF IAF FIA ATQA | IFA
giAr fad ¥ agaar g 5 fow
@ g ag Az fpar o wF5ar @
f& Xas F ogx g W wE-wEt
9T gaT 9FA F d9qraAr §1 A
MR FF-FF 9T AT B i
FH ZMT | ¥EF garal A0 WA
A PN Ay Fnd 7 Y E 0 &
Frgar f& gagt gowe qadr off #1
odt FLATHE saqeqr X f5 fRad
qd A AEAT F 9FF & g W
GaTAAT F1 AT AT s &% A%
IGFT TE Ty gaATw fwgr AT
A% | ¥ 94y wdiza A 7 9 X
agra Al § & g9 @ giam
W G9@ § a9 AHE QA
AFATL, WK F 75 W gfeqr
F oag 9F ¥ IEF  CHIweA
wEqEE A oFg & fr gfam
A qata ¥ awt wsd i gt ¥
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[ weamst )
yufy agt 7 90 wfaww fa=g
sy xrwT &, Afww fer o feafa
gear wf 31 dfw darg w1 gfarr

FY faorelt w9 fasft &, foaei 1
3P Y wq fawret fat § gafad =gt
W g Ay JIAIT FW Fw, qar
HIAT ¥ 1 g manar fa@iw #,
Qg wEr fage a7 & 7T @
Y gt g@ & FE@ 1 SWR
sew & tw fudt W ogEr g
TRFET AT 1A FT OFIRT AIAY
ArgT ¥, gEUIET § | AL NIW FT
odiaTg  TAET gt sga  wfuw
qraw T&1 FET & g T A gan
2 ) U F T E AR X
qsr "y ¥ 11 fawmT 11 w7
fr gy agt 13 faor g@ & qwr-
fag £ 1 21 TR ¥ SwET WA
A * F A WS oy NF X
qreY &7 ZasnA AL & | ms A&y
g 3 T § & S| S
T wtar @ AfFw xO qwd &
wqqIT, 19 Wi ¥ dfgre’ F gaw
¥gr 3, smi fond § fF wowam
FEIT ¥ 156 FUT ¥ 799 49
F AWy ¥ ggar ¥ I QA
& | WeR a1 € A7 agrad g
39q qg AW A A% 4 1 W frw
18.07 ¥0T T fga ¥ M7 =g
A AT AT HAT § FWE USEATT
N M AEG & AR A sATar
T8 v § 1 §%, & 3@ T % SEar
" YT & ofmd ST 92w AR Q-
afT & SwT 9w ¥ 30 fasAl &y
Y feafa § I@F TLE RWEAT T0EAT
§ | mq 3@ sAw JuA g fE
¥q A #, afed 1@ 9T qR agA
wEAIT &, WEA F g gE,
T[T F AT A FAar N T
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.
g w0 atfor faaar g s

IaAT Ag g3, foarar & ogd
WY 3 FAF WER A I J
w1 sigifeen fodt frem & g@
#1 feata & faozx & fardr soraor =g
Afrs oeg F A TR & W
qfesy T 92w F frgrat  faar
fedr ©safos woa & wig-miw R
qeraT 3% ag a7 5w f& gw
fawet, 1 feum war = w3
gfF ©17 oftgw sa< 3w Fgefomr
# 24 931 ¥ U Faw 3 92
fasrd. foex 33 =W @ wfwa &
faw =g 8 1 7 g & 7 g
W@ g ) Fwoagh ¥ Nw fafmet
A3 ¥ 9z¥ AT owgl @ wEr fa
gn 1¢ "2 faselr T | gAA faed
THW ¢ ¥Z FE 9T, WL 10
1 1 Sfew sEar AfEM ¥ ot
agt ¥ Gwa Irw g faae w2y §
f& g ¢ a2 ¥ swar faorell 3% Y
feafc 3 =1 & A ot Y A

# ¥z ¥ wfawwe w2y &€ fw gmw .

fad ¢ & su2 & i ¥ fase)
2 @iy, 1 g ww o feafg @,
AlGz. | BT WEAANT Aq Fgeq
U - WA @ * amar Sear g
f& & <g org & wrar g fag ang
& 99 gur ¥ gEma W qad
gaHd; wEa Gwfag wd § b
¥ 4 foery ¥ @ Wik’ A
water o afgs ¥ woq g oog FEN
¥ far frgg gt aon® ¥ foox 3
ag # oogw w2 W) faser At
faef ¥ @ IAF arE & 2 gEw
Fr dor ady § w1 Y aia forar

Az o1 sfaw g F fa¥r qmy
al ¥ 1 9w TATH F JT qHo o
§ =% wfn ot gulawr & Sy

—
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afrar ag & f& w3 Fi eafw
CURRATIE: O T - LBt 3 B 1§
st @ f oga S qwrfeg &

| qrg am, Tt & ey fastely PR

% A# wfiar ¥ Q@AW TWW fF
Fa0 ¥ i@ w0 e FUFT fF
TMIT TAF FY, FHNIT H WIS
737 ¥ ey fray I} aHal &
foay =2 faady 24 937 & w7
A wf 2?7 zq¥ Aok ama feafy
are gy sty !

% wdt wgier ¥ = @™

@AT ATFAT |

T1A0, A F 7g YT A feala
g A gar mAAF A wEr g o
q§ ®1 AWRAR AR 7 IQ@
Dt 7@ & 1 gF@ FAT aga
gaars gy § + @z wefrd a3
qedt &, STETi, 9T qEAT §, AMI-
feat 9T 9 § wfes dady Ad &
@1 & A AeT ¥ ATAAT A1ZAT
f5 #31 § 3T IT 9T Hiw@TaA I
fF g@ & M FW F 92 7w
e qFGY FArdT v A I ?

ZATT, AT ATHIT I F FH 9T

D ogarwt ¥, <7 5 ofwwdr gaw

AT T AR &, Ag w1A A
FIF I aTg § AT w§ §,

. agh d AEY HA M A A H wge

f5 ar7 ® 19 I Q 7€ &,
HF F GIT- 50 TEIT XA QP
w¢ 7§ B FA§ A AW q@w
s FH 0§ FF 9
A &, 58 5 oftadt sy
&7 siFT §, gt g7 A waq I8
a%g & Wqz & wf § dgf 3 qEw
q#4r ot ¥ %3 § =wg7 f5 w0
Saq qftz @ w3 F, T A wAd
L0 BaT g g, g A F AT
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# HIT W7 9T G qE T FQU
Hdr AEIRT g AR avErd wuf
% feagar ya ara 3 eafma a3
3 fa¥ vivg gTard &) fagw g
AT, T W g @A fw
N F7 ¥ w7 qqde frara} *)
fasre TV ATY 97 qETH EATRT A AT
3 F31 QAT ® wAr F 7

g NEE fag : gawrefa
q); g&r A wad § AR Aaw
F grAa A N § IArAdI B
& faq  wqifegarrfesy feqidde
Tadde ww gfear w1 ags
agr fearddiz §, 973 aga v @
2 AT F qanr g4 T 2 qar
warar qmy g fs Serwgm,
o, foa foa warsl & Qo @
AT F FITIY Fagqr wHT S ALY
3 AT YT F g @7 IA T A
ag) gl afes i & qui qeat ¥ o
B d2areE & afd ¥ gx wew
FT HAAT FArAY CJrar g ) dfFa
AV ¥ A F f5 arfe ¥ F1€0
ATAR K g wa W) fuaAT Fwamé
XA A H AT @ 9 60-65 AT
g frsaar 8 xa¥ oqIIr qar

_anaw F1 fargar A @ 1 wwAw

FHT A W AT w0 A
AT 3 99 & arq @ g AW
TAX W13 AFAT A N WM
Hifecfegrarfaas fendsz § aar
g asa g, 78 A a0 H JvN-
MEwvy 3 opfaw o w2
QT & frw fra faq fra ad

gM, B ares @A @M T W

A AR AR 97 I AINT AAET
FZI & 1 I3F W 50 BEI WG

- g9 gsr§ fasw axd@y & Afew

AT FE FANE g FIET A¥\WT
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T AAEA dEd ¥ o fr @
a7y F TG ANA § AT TB AR
@a £ F €aF Kra’r @ aFaAr @
MEE AT gM N1 AR
At g1 AAA A I AT ¥ST
q v oawr qfima wy T § =g
TIx F AT q A FAIGUATE )

T ot g ¥ freed 3 fag
wadde &1 faqa & 1 =N YAM™
qar A X A 12 W@E FT ONAH
A ¥22q & fgar gAr @ | T AIv
T 9a®r U, 3T I §, T I
™ R U,k F7F &, ag A
g ara wgt 8 fF gw wa¥ ¥
7 arge a7 3 qafas fearmm
FA¥ 7§ 1 QT gLTa FY qav vEAT
2 Ifpx g fov & da v 3
fag gw 9w faad § si@  arw
By &, d7a W/, X wrfped
W AT FR QT IR Y | A A
A w7 A Y A gAY w0 f
A FRIX D) CNFEaT & FIH
Ay § 94 AR P oW AT X
g F AGE f5 N w@E TqANEH
Za¢ rar frar @ 8 'w¢ aF faas
2y %1 g giw w2 fasw fraw
qr 3ad qarfaw faaell faw @)
gr afl | 3% g =4 ¥ g gy
gAY & fF s 92 ) fassd) @
radie feardl M qRzAT TG w7
@ @ 1 AfFT JarHraRem AT
¥ oagr @ # gawr foe & A5 T
AT AT 3BT 3 AR F AW
frardt A fyad) @ fas @ 2
&Y 9} EITTEAFT YT LT Q@1 FIVqAT
Hiv 2T wAAAE ¥ gH aTa=A TN |

s faaar €1 W % W@- §
N grgw g Ad & aFA g
IqT g TR fuasr  # ww
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£57 g, fewie aga warar g =17 @
3 warfas fy@ 9T § 1 1640
Farare faqal @ g¥1 ST AW
‘¥ gyoey g akfs fewie fasd
#1 2380 ATIAIE & | AV Y FH
31 9v§e 30 TI®E F F(T @
9gT NI A XE avg ¥ gal
wiat # ag &A1 & s wrfger
wifgear g0 fawal ® dararT aq-
FT T Q a3M | Ifsa fewga
AT T3Ar g &7 /ST A g9 5 T
giv geer §  faa@r  smEamaw
frarat 1 ogrgr femgry 7 wifew
F T Fg WA @ 2 A
ga3 qarf & fae 3@ agr @ 1

SHRI SWAM] DINESH CHANDRA
(Rajasthan): Sir, I will confine my-
self to the problems of Rajasthan only
Rajasthan is in the grip of severe
drought and famine. We have been
facing this affliction cdntinuously for
the last three years. Drought ig a re-
gular feature in our State. Excepting
a respite of three or four years during
the last three decades, we have been
facing this malady almost every year,
Water is a very effective tool in the
development of the desert area. I
fee] that we can blunt the rigours of
drought and famine and make the
life of our people happy and pros-
perous if the Rajasthan Canal project
is expediteq and completeq as early
as possible.

I would like to ask a lew questions
from the hon. Minister. Sir, recently
a seminar was held at Jaipur on the
development of desert and drought-
prone areas from 6th to 8th March,
1981, Thig seminar was organised by
the State Institute of Public Admini-
stration in  collaboration with the
Indian Institute of Public Administra_
tion and this was sponsoreq by the
National Committee for the Develop-
ment of Backward Areas and the
Planning Commission,
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1 would like to know from the hon.
Minister what are the important re-
commendations of this seminar. My
second question is, keeping in view
the fact that drought is a regular fea-
ture in Rajasthan, what steps does the
Government propose to take to stem
this and to provide g permanent solu-
tion? Central assistance during the
year 1980-81 hag been only Rs. 15.75
crores. This amount is very meagre,
looking to the-gravily of the problem.
Will the hon. Minister try to be more
sympathetic by providing more funds
to meet this challenging job? My
last question is: Is it a fact that if
the Rajasthan Canal ig completed, we
wil] be able to big good bye to all our
sorrows and miseries? What steps the
hon. Minister would like to take in
getting this project expedited? Tha
hon. Minister was pleased to olbserve
that the Planning Commission has
Sir, T would
like to submit that the Planning Com-
mission has given only Rs. 162 crores
which means that this project will be
completed only by 19588. I would
humbly request the hon. Minister to
allot Rs. 235 crores so that this project
may be completed during the Sixth
Five-Year Plan. Thank you, Sir.

RAO BIRENDRA SINGH: Sir, so
far as the Rajasthan Canal is con-
cerned, we are getting assistance also
from outside, and the Plap allocations
have been made, It is not possible
to allocate the whole expenditure re-
quired to complete this canal within
a Yyear or two because, after all im-

plementation and execution of works

also takes time ang the allocation is
made accordingly, I don’t know what
were the recommendations of the
seminar that was held at Jaipur, I
have not seen them so far. But, we
have various programmes for drought-
prone areas. We have the Desert
Development Programme in 21 dis-
tricts and for each block Rs. 15 lakhs
is provided on a fifty-fifty basis—50
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per cent assistance is given by the
Central Government and 50 per cent
by the State Government. So, for
each block under the Desert Develop-
ment Programme, there is an allocu-
tion of Rs, 15 lakhs per annum,
Similarly, under our Droughi{ Prone
Areas Programme (DPAP), we allo-
cate another Rs, 15 lakhs per block
per year. That is also on a fifty-fifty
basis. All these programmes eare
for providing irrigation facilities for
raising the water table, for affore-
station and for various other things
which reduce the effects of drought.

The hon. Member has also asked if
we could find more money to assist
the State Government, As I have al-
ready said, this relief is given under
a set pattern and the Government of
India has to look into its own coffers
also, So, it is not that the Govern-
ment of India can give any amount of
assistance for drought relief  The
report of the State Government {s
examined by a Central team which
visits the State after that it is put
before s high level committee and
then, ultimately, the Ministry of Fin-
ance sanctions the amounts keeping
in view the overall situation of the
country and the situation of our fin-
ances,

1981 ]

SHRI K. CHATHUNNI MASTER
(Kerala): Sir, we have been dis-
cussing this problem and the remedia}
measures also here in this House for
long, by thé calamity is spreading at
an alarming speed to other parts of
our country also. Now the States of
Rajasthan Karnataka, Maharashtra,
Uttar Pradesh, Gujarat, Tamil Nadu,
Madhya Pradesh, Haryana, Punijab,
Andhra Pradesh and some parts of
Bihar and Assam alsoc are under
drought. These areas constitute a
big part of the country, This cala-
mity is spreading alarmingly, but
Minister’s statement mainy confines
itselt to saving our crops, especially
the food crops, That ig g necessity,
I agree, But, at the same time, what
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about the misery of the people and
what about the misery of the cattle?
Nothing has been stateq about that
in the Minister’s statement. The
Minister has told us that the officers
have been going to the States to assess
the position. My first question is:
what is the assessment of the officers
in regard to the calamity in each and
every State? Then, many crores of
rupees have been allotted for Rajas-
than. 1 wonder where all this money
has gone because in Rajasthan thers
is no drinking water, there is no fod-
der and the peasants were compelled
to sell their bullocks and milching
cows for the price of chickens. This
is the position there, The Rajasthan
bullocks are famous in our country,
but they are being sold for the price
of chickens,

RAO BIRENDRA SINGH: Where?

SHRI K. CHATHUNNI MASTER:
In Rajasthan. There is no water

there. The Minister has stated that
many crores of rupees have been
ellotteq for Rajasthan. But where

has this money gone? I want to know
that. And what is the progress about
the Rajasthan Canal? Anq what
about immediate relief for the people
and the cattle? 1 want to know all
these things,

MR, DEPUTY CHAIRMAN. You
have already replied.

RAO BIRENDRA SINWH: Sir, I have
already replied. I want to inform
the hon. Member that all the funds
that are given to the States for relie?
fn case of drought or flood are looked
into and audited. ‘The Central Fin-
ance Ministry also looks into the
question whether the expenditure
has been proper. This is not wasted,
the hon, Member may feel assured,
Sir, 1 admit that the misery is very
great and the funds that we have been
able to provide for relief cannot be
said to be sufficient in the case of all
these States, but, as 1 said. we have
our own limitations. buy we try to
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assist the State Governments as much
as possible,

MR, DEPUTY CHAIRMAN: Now
we go over to the special mention.
Shri Advani.

REFERENCE TO THE REPORTED
VIOLATION OF THE EMBLEMS
AND NAMES (PREVENTION OF
IMPROPER USE), ACT, 1950 BY
THE CHIEF MINISTER OF MINIS-
TER—CONTE

SHR LAL XK. A'VANI: Sir, ip the
year 1948, the General Assembly of $
the United Nations Organisation re-
commended to all its member States
that they should initiate legislation to
prohibj the use of the name of he
UN or its emblem unless it is autho-
rised, A similar recommendation was
made by the World Health Organiza-
tion, In the year 1950, Parliament
responded to these appeals because we
are also a member country of the
United Nations. In response to the
recommendations of the UN an Act
by the name of the Emblems and
Names (Prevention of Improper Use)
Act wag framed by this Parliament.
At that time the (Government pointed
out to Parliament that in instances
had also come to light o! abuse in »
India ang abroad of the Indian Na-
tional Flag and the Emblem and of
the names of Mahatma Gandhi and
other national leaders, etc. ete. So
this Act was framed in 1950 to pre-
vent any abuse of the names of the
national leaders or any National
Emblem or Symbol unlesg authorised
by the Central Government. in fact,
that should be authorised by the Cen-
tral Government The words used
are.

“....without the previous permi-_
sion of the Central Government or
of such officer of the Government .
as may be authorised in this be- b 4
half by the Centra] Government”

_From time to time the schedule te
this Act is being enlarged. At thet
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